IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date 23.07.2024
Notified|
| amount
Case No.
to be
paid
RATNAKAR |61149/20 ABLAPL/6751/202
1 SAHOO o4 23.07.2024 4 10
M/S
SWETLANA
DAS,
P.C. 61169/20
2 |DAS, 23.07.2024 |TRPCRL/24/2024 10
24
B.P.
MOHANTY,
D.
MISHRA
P. 61171/20
3 BASTIA 04 23.07.2024 |TRPCRL/24/2024 10
T.K. 61174/20
4 NAYAK o4 23.07.2024 |RVWPET/34/2024 10
D.D. 61175/20
5 MOHANTY |24 23.07.2024 RVWPET/34/2024 10
T.K. 61176/20
6 NAYAK 04 23.07.2024 RVWPET/42/2024 10
D.D. 61177/20
7 MOHANTY |24 23.07.2024 |RVWPET/42/2024 10
T.K. 61178/20
8 NAYAK 04 23.07.2024 |RVWPET/43/2024 10
D.D. 61179/20
9 MOHANTY o4 23.07.2024 RVWPET/43/2024 10
T.K. 61180/20
10 NAYAK o4 23.07.2024 RVWPET/44/2024 10
D.D. 61181/20
11 MOHANTY 54 23.07.2024 RVWPET/44/2024 10
A.K. 61184/20
12 RANA 24 23.07.2024 |ARBP/73/2023 10
B.R. 61187/20
13 SENAPATI |24 23.07.2024 |RVWPET/253/2011 |10
14 |T. SWAIN 61190/20 23.07.2024 |CONTC/911/2014 10

24




61193/20

15 |s.s.oas |, 23.07.2024 |CONTC/880/2014 |10
K. 61194/20

16 | oy 23.07.2024 |CONTC/1373/2016 |10
TAPAN

17 |u. 51196/20 23.07.2024 WP(C)/5103/2024 |10
NAYAK

18 |J DEHURY 51199/20 23.07.2024 WP (C)/5103/2024 |10
M.R. 61200/20

19 L0 % 23.07.2024 WA/1452/2022 10
A K 61205/20

20 A S log 23.07.2024 |0JC/1870/1986 |7
B S 61208/20

21 20 % 23.07.2024 WP (C)/6373/2024 |7

22 |g samoO 22209/20 23.07.2024 [WP(C)/2783/2013 |7
JN 61210/20

23 |2 Noa o 23.07.2024 WP (C)/9095/2019 |7

24 |p C JENA 21211/20 23.07.2024 [WP(C)/7089/2016 |7
P K 61212/20

25 | ATy loa 23.07.2024 WP (C)/4095/2024 |7
K C 61214/20 WP (C)/27178/201

26 [ cuny log 23.07.2024 |3 7
K C 61215/20 WP (C) /42668/202

27 [ s 23.07.2024 |3 7
MK 61216/20 WP (C) /15264/202

28 (o0 e |og 23.07.2024 |, 7

29 |R K SAHU 52217/20 23.07.2024 gP(c)/24747/201 7
A. 61218/20

30 B o lag 23.07.2024 |CRLREV/184/2023 |10

31 |M BARAL 51219/20 23.07.2024 QP(C)/18454/202 7
K 61221/20 WP (C) /22976/201

32 ity lag 23.07.2024 ! 7

33 |B. DasS 31222/20 23.07.2024 QP(C)/17119/202 10
P K 61224/20 WP (C)/13335/201

<L A b+ 23.07.2024 |7 7
P.K. 61225/20 WP (C)/27084/202

35 |y g 23.07.2024 |3 10

36 |s BISWAL 22226/20 23.07.2024 ZP(C)/10780/202 7
M 61230/20

37 I ARIEE |oa 23.07.2024 WP(C)/3176/2015 |7




S.K. 61231/20

38 BISWAL o4 23.07.2024 WP(C)/6142/2019 |10
G D 61233/20 WP (C)/24131/201

39 MALLICK 24 23.07.2024 7 7
M D 61234/20 WP (C) /35400/202

40 BTSTAL 04 23.07.2024 1 7
M D 61235/20 WP (C) /35400/202

41 BTSTAL 04 23.07.2024 1 7

42 L DAS 61236/20 23.07.2024 WP (C)/16773/202 5

24 4

43 M KAR 51237/20 23.07.2024 |CRLMC/1656/2020 |7
G D 61238/20 WP (C)/24134/201

44 MALLICK 54 23.07.2024 - 7
M R 61239/20 WP (C)/13741/202

45 BARIK o4 23.07.2024 4 7
G D 61240/20 WP (C)/24132/201

46 MALLICK |24 23.07.2024 7 7
G D 61241/20 WP (C)/24133/201

47 MALLICK |24 23.07.2024 7 7
D K 61242/20

48 SAHOO o4 23.07.2024 |SA/259/1985 7
P K 61243/20

49 BEHERA 54 23.07.2024 |RSA/20/2018 7

50 |P NAYAK 21244/20 23.07.2024 |RSA/319/2023 7
A P 61245/20

51 SAHOO 04 23.07.2024 |CRLMP/100/2022 7
R K 61246/20

52 MOHANTY |24 23.07.2024 |JCRLA/3/2018 7
M K 61247/20

53 PRADHAN |24 23.07.2024 |TRP(C)/123/2020 |7
M D 61248/20

54 BTSWAL 04 23.07.2024 |0JC/10406/1996 |7

55 |D SWAIN 52249/20 23.07.2024 |CONTC/3631/2021 |7
v 61250/20

56 |MOHAPATR o4 23.07.2024 WA/226/2022 7
A
M 61251/20 ABLAPL/5072/202

57 BANERJEE |24 23.07.2024 3 7
S 61253/20

58 MOHANTY 24 23.07.2024 |TRP(C)/65/2024 7

59 |P K JENA 21257/20 23.07.2024 RPFAM/237/2016 7
L. 61259/20 BLAPL/12397/202

60 MOHANTY o4 23.07.2024 3 10




K C 61260/20
6l MISHRA o4 23.07.2024 |0JC/3890/1995 7
62 |S BARIK 52262/20 23.07.2024 |CRLMC/2781/2021 |7
63 |S BARIK 52263/20 23.07.2024 |CMP/353/2017 7
R C 61265/20
64 MUDULT 04 23.07.2024 |CONTC/1157/2017 |7
R K 61266/20
65 MOHABHOT |24 23.07.2024 |CMP/412/2024 10
3.00,3*3
66 |D NAYAK 52267/20 23.07.2024 |WA/7/2007 7 SENT TO
XEROX
3.00,3*3
67 |D NAYAK ;5111268/20 23.07.2024 WA/7/2007 7 SENT TO
XEROX
68 M R KAR 22269/20 23.07.2024 |CMP/674/2024 10
J C 61270/20
69 BARAL o4 23.07.2024 |10JC/8150/1998 7
P K 61272/20
70 MOHANTY 54 23.07.2024 |0JC/15157/1998 7
71 |K C SAHU 21274/20 23.07.2024 |CMP/744/2024 10
K C 61275/20
72 MISHRA o4 23.07.2024 |0JC/7369/1997 7
S 61277/20
73 |MOHAPATR 04 23.07.2024 |BLAPL/5376/2021 |7
A
A K 61278/20
74 BARAL o4 23.07.2024 |CMP/730/2024 10
75 |P K DAS 51280/20 23.07.2024 |RSA/277/2014 7
PRANAYA |61285/20 ABLAPL/6916/202
76 SWATN 54 23.07.2024 4 10
77 |B B DAS 31297/20 23.07.2024 |CMP/749/2024 10
A K 61301/20
78 SAHOO o4 23.07.2024 |sA/211/1993 7
P K 61304/20
79 MOHANTY o4 23.07.2024 MA/18/2002 7
A K 61306/20
80 SAHOO o4 23.07.2024 |CMAPL/227/2017 7
S P 61308/20
81 S NTA 54 23.07.2024 |CRLA/180/2016 7
K.C 61309/20 ABLAPL/6973/202
82 S L 24 23.07.2024 4 10




83 ;IEHRA 51310/20 23.07.2024 |WA/413/2023 7

o EAEDA. 52317/20 3 07 2024 iBLApL/6974/202 L
85 gﬁim 25111319/20 53.07.2024 JZBLAPL/7002/202 10
86 |K. SAHOO 52320/20 23.07.2024 |WP(C)/4148/2024 |10
87 ;éEANTY 51329/20 23.07.2024 |CRIMP/1030/2024 |10
88 | onr Si331/20 23.07.2024 |CRLMP/722/2024 |10
89 |G. DAS 21334/20 23.07.2024 |CRLMP/1031/2024 |10
90 EASTIA_ 22335/20 23.07.2024 |TRPCRL/48/2023 |10
o iARIDA_ 22337/20 5 07 2004 ZP(C)/17100/202 L
0 [ 22338/20 23 07 2024 ZP(C)/17061/202 o
o3 [ 22339/20 23 07 2024 ZP(C)/17059/202 o
¢ [BIERAN 22346/20 3 07 2024 gP(C)/17267/202 L
95 |T. BAG 21355/20 23.07.2024 |WP(C)/3444/2024 |10
o :Agéo 21356/20 3 07 2024 gP(C)/43029/202 o
97 gAiéo 22357/20 23.07.2024 gig(OAc)/4O32/2 10
98 iAEiDA_ 22360/20 23.07.2024 gig(OAc)/1225/2 10
5 K- 22361/20 23 07 2024 ?EC(OAC)/861/20 o
éo géiﬁNJAN’ 52371/20 s 07 2024 gP(C)/22694/202 s
io géiﬁNJAN 22373/20 23 07 2024 gP(c)/23015/202 s
;0 giéVAT 22374/20 b3 07 2024 gP(C)/23289/202 ;

BEHERA
éo giéVAT 31376/20 2 07 2024 gP(C)/20332/202 ;
BEHERA
10 EEéVAT 21377/20 D3 07 2024 QP(C)/29416/202 ;

BEHERA




PRAVAT

61379/20

WP (C) /29412/202

CH. 23.07.2024 7

> |pemera  ** 3
PRAVAT

20 |cn. 61381720 53.07.2024 QP(C)/29419/202 :
BEHERA
PRAVAT

19 len. 61383/20 |53 07,5024 |17 (€)/29414/202 |,
BEHERA
PRAVAT

-0 lcn. 01385/20 123 07,2024 17 (C)/20413/202 1y
BEHERA

10 1ok pas  |81386/20 153 47 2024 (RBLAPL/6988/202 1,

9 24 4
PRAVAT

ot fcn. SLI87/20 |3 07,2024 [1F(€)/29575/202 |
BEHERA
PRAVAT

T fen. 61388/20 |3 07,5004 1P (C)/31383/202 |,
BEHERA
PRAVAT

ot len. 61389/20 53.07.2024 ?P‘C)/31337/202 :
BEHERA
PRAVAT

2 cn. 61390720 153.07.2024 ?P(C)/29155/202 ;
BEHERA
PRAVAT

11 CH. 51391/20 23.07.2024 gP(c)/31300/202 7
BEHERA
PRAVAT

2 [cH. 6L392/20 |3 07,2024 [1F(€)/34012/202 |,
BEHERA
PRAVAT

o e 01393720 153.07.2024 QP(C)/34OO7/202 7
BEHERA
PRAVAT

%1 CH. 51394/20 23.07.2024 gP(c)/34OO9/202 7
BEHERA
PRAVAT

c cH. 31397/20 23.07.2024 gP(C)/34008/202 10
BEHERA
PRAVAT

él cH. 22398/20 23 07.2024 gP(C)/30216/202 .
BEHERA
PRAVAT

32 CH. 22399/20 23.07.2024 gP(c)/25762/202 7
BEHERA
PRAVAT

T2 len. 61400/20 |53 95054 |17 (€)/28995/202 |,

BEHERA




PRAVAT

61401/20

WP (C) /35202/202

CH. 23.07.2024 7
2 lpemera  |** 3
PRAVAT
2% lcn. 61403/20 53.07.2024 QP(C)/29785/202 :
BEHERA
PRAVAT
2% cn. 61404/20 |53 g9 5054 |17 (€)/30220/202 |,
BEHERA
PRAVAT
2% cn. 61405/20 153 07,2024 QP(C)/29415/202 7
BEHERA
PRAVAT
2% |cn. 61406/20 53.07.2024 gP(C)/29417/202 :
BEHERA
PRAVAT
12 lcn. 61407/20 |53 g9 5054 |1 (€)/29418/202 |,
BEHERA
12 |MONARAMA |61409/20
s |samoo |24 23.07.2024 |CRP/33/2016 10
12 [s K 61410/20
5 lsamoo  loa 23.07.2024 |CRP/23/2023 10
13 [P K 61411/20
> |B pas 01412120 153 07.2024 |cRLMA/97/2024 |10
13 [P K 61413/20
2 |NAYAK 24 23.07.2024 |[WP(C)/1385/2024 |7
13 [P K 61414/20
3 |NAYAK 24 23.07.2024 [WP(C)/1385/2024 |7
13 K 61416/20 WP (C) /11124/202
é3 P K DASH 22417/20 23.07.2024 |[WP(C)/3076/2011 |7
2> |5 samoo 01418720 193 07.2024 |we (C) /8886/2017 |7
13 |7 sapoo  |61419720 [h5 0 50p4 [WP(C)/16151/201 |
7 24 9
> |0 P kR 22420/20 23.07.2024 |FAO/403/2018 7
13 [k C 61421/20
14 [T.K. 61422/20
o |lvoHANTY |22 23.07.2024 [SA/233/1992 10
14 [k C 61424/20
1 loanpa  loa 23.07.2024 |[ARBP/46/2011 7
14 [T.K. 61425/20
2 lvomANTY |22 23.07.2024 |SA/180/1999 10




24 J KAUR 52427/20 23.07.2024 [MATA/22/2024 7
14 M ROUT 52430/20 23.07.2024 |CMP/438/2024 7
14 A K 61431/20
5 SHAIN 24 23.07.2024 |CMP/633/2023 7
14 R K 61433/20 WP (C)/11720/201
¢ |vonmanTy |22 23.07.2024 0 7
14 |P K 61435/20
7 navax o4 23.07.2024 |[WP(C)/1560/2024 |7
14 B JENA 61436/20 23.07.2024 WP (C)/13850/200 7
8 24 5
14 |A. 61438/20
9 MOHANTY 54 23.07.2024 |CRLMP/777/2024 10
55 M BISWAL 21440/20 23.07.2024 |0JC/8953/1989 7
15 D K JENA 21442/20 23.07.2024 |RSA/118/2023 7
25 H. JENA 22444/20 23.07.2024 |CRLMP/856/2024 10
25 D K JENA 22445/20 23.07.2024 |CMP/812/2023 7
15 [K C 61446/20
4 MISHRA 54 23.07.2024 |0JC/3165/1994 7
é5 P.K. DAS 21447/20 23.07.2024 |CRLMC/4141/2022 |10
15 |A. 61449/20
6 SUNDARAY |24 23.07.2024 |CRLMA/52/2024 10
15 J 61451/20
. MAHAPATR 04 23.07.2024 |BLAPL/5283/2024 |10
A
15 |D.K. 61452/20
P 04 23.07.2024 |CRLREV/302/2012 |10
15 N SAHOO 61468/20 23.07.2024 ABLAPL/6980/202 10
9 24 4
27.00,3%*
36 J KAMILA 22474/20 23.07.2024 QP(C)/25773/202 7 27 SENT
TO XEROX
SITANSU
16 MOHAN 52475/20 23.07.2024 QP(C)/17275/202 10
SINGH
SITANSU
;6 MOHAN 21476/20 23.07.2024 ZP(C)/17270/202 10
SINGH
16 K MANDAL 61483/20 23.07.2024 WP (C)/42192/202 10
3 24 3
16 T BAG 51484/20 23.07.2024 QP(C)/16931/202 10




16 |k samoo (91486720 153 47 2024 [WEC(OR)/2287/20 1,
> 24 18
3.00,3%3
b k. eaL (57997720 153.07.2024 |Rsa/545/2003 |7 |sENT TO
XEROX
| |Total 1370




